


Item No. 9 
Obligatory Cession Notification

Section 101 A of the Insurance Act, 1938 provides for notification of percentage of the Obligatory Cession to be made by the General Insurers to the Indian Reinsurer(s). The Authority, with the prior approval of the Central Government, vide official gazette on 16thJanuary, 2019, has notified Obligatory Cession at 5% on each policy to be ceded to Indian Reinsurer(s) during the FY 2018-19. The Authority also notified the terms and conditions applicable to the said Obligatory Cession.
Copy of the notification is attached as Annexure A.
Placed before the Authority for information. 
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